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BelualioD ot ProlalblUOJI POlley lIy 
My_re ~n  

lIlllO. gbrl Unp Red.,.: Will the 
Minister of Home Mairs be pleased 
to state: 

(a) whether It is a laet that the 
Government of Mysore bave relaxed 
their prohibition policy; 

(b) whether one Shri Shlvannappa 
Naik, a Sarvodaya worker of Ankola 
in N ortb Kanara District, Myaore 
State il fastilll a. a protest apinat 
,the relaxaUon of prohibition polley; 

(c) whether the Central Govern-
ment were eOMulted before the polley 
ef chan,e wal effected by the State 
Government; and 

(d) the reaction of the Central 
Government to the fuUn, by the 
Sarvodaya, worker ... d \be chan,e in 
the ,prohibition polley! 

The Minister or State In the MlnIs-
try of HOlDe Main an4 MbUIter or 
Dot .. ""e SuppU... In the l\IIniItry or 
Dot_ (8hrl Bubl): (a) to (d). 
The infonnaUon I. being collected 
Bnd will be laid on the Table of the 
House as early as pOllSlble. 

BrIttIb Tea Planters 

lUI, ShrI U. M. Trlvefi: 
SJarI Hart Vlsllnu Kamatll: 

Will the ILinlater of BODle MaJra 
be plea.edto .tate: 

(a) whether it I. a fact that Mm. 

Britillh Tea planters have recently 
been deporiaU from Auam; 

(lI) if 10, the number thereof; and 

(c) the reRoona t"",,-hr',' 
l'b., Minister 01 Stat.-. III th" MJaIs-
try or Dome Main and MlnI8ter of 
Def_ 'S __ In the Mm18tr:r of 

Det_ (SlIri BaW): (a) to (e). 
Attention is invited to the statement 
laid on 'he table of the House in 
answer to Starred Question Nc, ~9 on 
the 10th November, 1965, ,'elating to 
the detention of three British: Tea 
planters in Assam. These h ~ Rritillh 
Tea phlniers h ~ .l:Iinct' iJUYl rif'por-tt!d 
and they left lor London from < ;"_ 
Dum Dunl Airport on 24th November, 
1965. 

Military Science III Ualversltietl 

2122. Sbri Bart VIsImu Kamatb: 
Will the Minister of Ecluoatloa be 
pleased to refer to the reply given to 
Unstarred Question No. 629 on the 
26th August, 1965 regarding Military 
Science in University Education and 
state: 

(.) whether the apceial committee 
let up by the University Granta Com-
mt.ion has siDce .ubmitted Ita report,: 
(0) If .. , tae main eonelullona ."tI 

recommendations contained therein; 
and 
(e) whether the report wUl be laid 

on the Table1 

'!'be MlDI8ter of EcI_tlon (Shrl 
M. c. Cbalta): (a) No, Sir. 
(b) and (c). Do not arise at pre-

sent. 
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ExtensiOns and Re-employmenla 

IW. Shrl D. C. Sharma: Will the 
Minister of Home Alfaln be pleued 
to state: 

(al the extenllio"" and re-employ-
.ento granted to per.., .. in h~ var:-
..... Minilltrie. of the Central Gonrn-
_ dUTlng the cu ~n  yo.r .0 for; 

(b) the ......",. for g.cantin, ouch 
_nsiona and re-employment. ill 
...". cue; and 

(e) the number of pe.-.o ... deprived 
.f their promotiona due 10 h~ same' 

TIle Deputy MbIbIter III tile MIaIB-
..." or Bome Alraln (8hrl L. N . 
........ ): (8) to (e). The information 
ill being coUected and will be laid on 
.... Table of the Hoose a. early a. 
_ole. 

~-7e  Decree Coane III KeraJa 

~  !!lin V_den" Nair: 
IIIuI Wartor: 

Will the Minister of Ed_""," be 
~  state: 

ta) whether the Kerala UnivenitJ 
~ Iatroducln, a new I}'Stem of tbn<!-

~7 (Ai) LSD---e. 

y rar elltg'e courae from the opt 
academic: year; and 

(b) If ID, the .. lient feature. of this 
.yatem? 

Tbe ~ Itt Ed_ho. (Shrl .. 
C. Cha&'lal: (al Yes, Sir. 

(b) A .tatement is given below. 

Statement 

The .. lient features of the coura_ 
will be a. follows:-

(i) Studento passing the two ~ ... 
pre-degree course started in lINK, and 
admission to which u open to studento, 
who have passed the S.S.L.C. Exami-
nation of the State with 10 yean 
schooling or an equivalent ~ inD

tion, can be admitted to the new threa 
year degree course, 

(ii) The scope and content of the 
existing Tbree-Year Degree Cours .. 
have been re-organi!'led. 

(iH) Provision has been made tor 
tutorials or other specified work. 

(iv) The B.Sc. (Special) Course Is 
Intended for students selected on the 
basi. Of high performance In science 
subjects at the Pre-degree. Examina-
tion. 

Only colleges with advanced labo-
ratory tacilities wiJI be granted afII-
llatlon for thi. Special course . 

(v) Students p .. sing the two year 
pre-degree course can proceed dlreet 
to profeulonal eouraes In Englneerin£ 
Medicine. Agriculture and Veterlnlll7 
Sclen ... 

EIDer......". Reendtment to I.A.S . 

lUI. 8hrl Dhal ......... r M_: 
Will the Minister of Rome AIr .... 
be pl_ed to .tate: 

(a) Whether It Ia Il fact that the 
U.P B.C. propooe '" hold an ezam ...... -
tI"" tor emergenry recruitment to the 
lAS.; 

(b) if .0, when this exam ....... !on Ia 
like!)' '" be Ioeid; UId 




